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. -. . ""' COMUITIEE ON $IVATE MEMBER.S' BILLS AND RESOLUTIONS 

FlfTEENTH REPORT 
(Third Lok Sabha) 

I, the Chairman of the O:mlmittee on Private Members• Bills and R.et0lutiona having 
been authorised 1>y the c.cxnmittee, preeent on their behalf this their Fifteenth llq>ort. 

2. The Committee met on the 12th March, 1963 to consider allotment of time to 
the Resolutions set down in the List of Business for F)iday, the 15th March, 196! . 

3. The Members whose resolutions hlljl been included in the List of Business for 
the l&th March, 196! had been invited to present their views on the resolutions before 
the O:>mmittec but none of them attended the sitting. · 

4. The Committee l'KOIDJDend the allocation of time as follows:-
( I) Resolution regarding Regional disparity. 1 hour 
(2) Resolution regarding Nuclear energy. 1 hour 
(3) Resolution regarding Defence of India Act. Ii hours 
<•> Resolution regarding External Publicity. ll houn 
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